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MINISTRY OF MINORITY AFFAIRS
NOTIFICATION
New Delhi, the 27th February, 2014

$.0. 640(E).—In exercise of the powers conferred
by sub-section (1) of Section 3 of the National Commission
for Minorities Act. 1992 (19 of 1992) as amended vide the
National Commission for Minorities (Amendment) Act,
1995 (44 of 1995) the Central Government hereby nominates
Shri Nascem Ahmad, as Chairperson of the said
Commission under sub-section (2) of that Section for a
period of three years with effect from the date of
assumption of office by him.
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